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IN THE CENTRAL ADMINISTRATIVE JTRIBUNAL HYDERABAD BENCH HYDERABAD.
' C.P.NO§ 72 of 194 im 0.A.1483 ef 1993,

L

Between o [ Dated: 14,12,1995,

1, J.Keusalya,

2 ® M. Mahalakshmi .

3. P.Appalanarasamma,.

4, Ommi Geude, -

5, Srikakulam Simhachalam,.

6s PJRaMaANaMMa, ¢ ° _; : .

Te Ie.Kanmamma _ van ~ Applicants
And

1. Gali Satyamarayana, Semier Divisienal Acceunts Officer,
(Open line), South Eastern Rajlway, Waltair, visakhapatnam,

2. Grandhi Siva Rae, Sub Treasury Officer, Seethammadhara,

Vissakhapatnam,
) ses Respendents
Ceunsel fer the Applicants s Sris PeBeVijaya kumar
Ceunsel fer the Resﬁondents t Srl. Ne.R.Devaraj, SC ferRlys,
CORAM:

Hen'ble Mr, Justice V,Neeladri Rae, Vice Chairman
Hen'lhle Mr, R.Rangarajan, Administratiﬁe Member
The Hen'ble Triburnal made the fellewing erder:-~

It is stated for the petitioner that in view ef the .
erder of the apex ceurt ir C.C.1166/95 this C.P. may be clesed.
Accerdingly the C.P. is clesed,
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- s L S Pl

‘ Deputy Registrar(Judl.)
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Cepy te:-

1, 8ri, Gali Satyansrayana, Senier Divisienal Acceunts Officer,
(Open line), Seuth Eastern Railway, Waltair, Visakhapatnam,

2. sSri, Grandhi Siva Rae, Sub Treasury Officer, Seethammadhara,
Visakhapatnam=13, ' .

3. One cepy teo Sri. P.BsVijayakumar, advecete, CAT, Hyd,

4. One cepy te Sri. N.ReDevaraj, SC fer Railways, CAT, Hyd.
5. One cepy te Library, CAT, Hyd.

6, One spare CoOpy, l
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